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(2024) 07 KAR CK 0024
Karnataka High Court At Bengaluru
Case No: Criminal Appeal No. 296 Of 2023

Basavanyappa S/0
, APPELLANT
Channabasapap Angadi
Vs

Prateek S/0O Vijayashankar Patil RESPONDENT

Date of Decision: July 12, 2024

Hon'ble Judges: Shivashankar Amarannavar, |
Bench: Single Bench

Advocate: Mahantesh Mrityunjay Korimath

Final Decision: Dismissed

Judgement

Shivashankar Amarannavar, |

None appears for the appellant. Even none appeared for the appellant on 29.05.2023,
21.07.2023, 03.11.2023 and 04.01.2024. Inpsite of granting of sufficient time, the office
objections are not complied. It appears that the appellant is not interested in
prosecuting this matter.

Hence, the appeal is dismissed for non-prosecution.
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